~IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD

CTOUBLALNDG327/98 T e e Vb e
Betwesn: Ot. of Order; 26.3.98,
1. G.Kotesware Rag ‘

2, Us3atyanaxayana

3. A,S5.Rajendra Prasad
4o KoV.Prasad

S¢ TeBhanu Murthy °

6, KeAppa Rao

L N
. 2: ' .. .Applicﬂﬂts. o
And o |
ic The Senior Divisional Personnel Officer, South Central Railuay,
Vijayagada qivisian, Vijayawada, ‘
1 | )

2, The Divisional Railway Manager, South Central Railuay,
Vijayawada Division, Vi jayauada, ' ‘

TN
_ ...Raspanﬂants;.'
" Counsgsl for tha Applicantsl

Mr.K.Sudhakara Reddy
Counsel for the Respondents

:  Mr.K.Siva Reddy"
CORAM R

THE HON'BLE SHRI R,RANGARAJAN : MEMBER (A)

_ THE HON'BLE SHRI B.5.0AT A RAMESHWAR -

o

:* MEMBER (2).
THE_TRIBUNALMADE THE FOLCOWING OROER: - i

Noﬁe'fur‘tha applicant ﬂr.K;Siwa_Reddy for the respord gnts,
Admit, Any promotion made to the post of HTTE is subject

to the.out come of this 0.A, This may be includsd.in the promotion
order s. _

(\\(M//

DEPUTY REGISTRAR

Te

1. The Senior Divisional Personnal Officer, South Central Railuay,
" vijeyawada Qivieion, Vijayawada, .

2. The Divisional Railuay Mamger, South Central Railway, -
Vijsyawada Divisioen, Vijayawada,

3, One copy to .Mr.K.Sudhakar Reddy,Advacaﬁa,CAT,Hyderabad.-'

4, Ons copy to Mr.K.Siva Reddy,Addl.CGSC,CAT,Hyderabad,
5. One duplicate copy, o o -

 YLKR
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YYPED 8Y | CHECKED BY
COMPARED ' BY APAROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERA 3A0 BENCH HYDERHBAD

THE HON'BLE SHRI R APHRHﬂAN : M(A)
ARND

THE HON'BLE SHRI B.S . IAL PARAMESHUAR
M (3)

D_AT"ED : | 52@/3/)700

OROER/JUDGMENT

OISMIS

m;A/R.A/C.P.ND. |

aAAm.BZ?ﬁ%"f

'ADMiTTfD H ) INTERIM JI ECTIONS

ISSUED L TT— {

CALDQWED

DISPOGED OF WITH.DIRECTIONS
£0 | |
DISMISSEN AS WI THORAUN
DISMISSED KOR OEFAULT
ORDERED/REIDCTED

NO ORDER AS T cmsisw?-\
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